
Central Administrative Tribunal
principal Bench, Neu Delhi.

OA-350/2000

Neu Delhi this the 23rci day of February, 2000.

Hon'ble Dr. A. Vedavalli, r'lember(3)
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5h. Hemant Rath,
S/o Sh. Uday Nath Rath,
R/o 298, Uidya yihar.
West Enclave,
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(through 3h. fl. Mohanty uith Sh. P.K. pattanaik, Advocate)
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Direct or,
Central Electronics Engineering
Research Institute,

pilani, Rajasthan.

project Leader & Head,
Speech Technology Group,
Central Electronics Engineering
Research Institute Centre,
NeuDelhi. •• Respondents

A-
ORDER (ORAL)

Learned counsel seeks permission to uithdrau this

Original Application. Granted, O.A. is, therefore,

dismissed as uithdraun.
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(Dr. A. Uedavalli)
Member (3)
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